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Title: Presentation of the 23rd and 24th Reports of the Committee on Government Assurances regarding requests for dropping of
assurances.
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$ The Eighteenth & Nineteenth Reports were presented to the hon. Speaker on 31 July, 2008 under Direction 71A of the
Directions by the Speaker, Lok Sabha when the House was not in Session and the Speaker was pleased to order the printing,
publication and circulation of the Report under Rule 280 of the Rules of Procedure and Conduct of Business in Lok Sabha.
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SHRI HARIN PATHAK (AHMEDABAD): Sir, do not return it.

MR. SPEAKER: It will be returned after charging some fine.



